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1940 

The United Provinces Encumbered Estates (Amendment) Act, 1940  

(U. P. Act II of 1940) 

The U. P. Power Alcohol (Amendment) Act, 1940 (U. P. Act X of 1940) 

 

The Whole Act 

 
The Whole Act 

 

The U. P. Legislative Members Removal of Disqualification Act, 1940 
(U. P. Act VII of 1940) 

The U. P. Sugar Factories Control (Amendment) Act, 1940 (U. P. Act XI 
of 1940). 

The Whole Act 

 

The Whole 
except section 
13, sub-section 
(1) of section 16 

 

The U. P. Special Powers (Amendment) Act, 1940 (U. P. Act XII of 
1940). 

The U. P. Debt Redemption Act, 1940 (U. P. Act XIII of 1940). 

The Whole Act 

 

The Whole Act 
as amended by 
the U. P. Debt 
Redemption 
(Amendment) 
Act, 1941 (U.P. 
Act VI of 1941) 
and the U. P. 
Debt 
Redemption 
(Amend-ment) 
Act, 1942 (U.P. 
Act VI of 1942) 

 

The U. P. Regulation of Agricultural Credit Act, 1940 (U. P. Act XIV of 
1940). 

The whole Act 

  



1941 

The U. P. Excise (Amendment) Act, 1941 (U. P. Act III of 1941). 

The U. P. Shri Badrinath Temple (Amendment) Act, 1941 (U. P. Act IV 
of 1941). 

 

The Whole Act 

 

The Whole Act 

The U. P. Intermediate Education (Amendment) Act, 1941 (U. P. Act II of 1941) 

The U. P. Muslim Waqfs (Validating and Amendment) Act, 1941 (U. P. Act VIII 
of 1941) 

The Whole Act 

The Whole Act 

The U. P. Land Revenue (Amendment) Act, 1941 (U. P. Act XI of 1941) 

The U. P. Motor Vehicles Taxation (Amendment) Act, 1941 (U. P. Act X of 
1941). 

The Whole Act 

The Whole Act 

The U. P. Excise (Supplementary Amendment) Act, 1941 (U. P. Act XIII of 
1941). 

The N. W. P. Villages and Road Police (Amendment) Act, 1941 (U. P. Act XIV of 
1941). 

The Whole Act 

 

The Whole Act  

The Cotton Ginning and Pressing Factories (U. P. Amendment) Act, 1941 (U. 
P. Act XV of 1941). 

The whole Act 

1942 

The U. P. District Boards (Amendment) Act, 1942 (U. P. Act I of 1942). 

The Naik Girls’ Protection (Amendment) Act, 1942 (U. P. Act II of 1942). 

 

The Whole Act 

 

The Whole Act 

 The U. P. Goondas (Amendment) Act, 1942 (U. P. Act IV of 1942). 

The U. P. Special Armed Constabulary Act, 1942 (U. P. Act V of 1942). 

The Whole Act 

The Whole Act 
except the 
words “or for 
the duration of 
the present 
war whichever 
is less” 
occurring in 
the schedule  

The U. P. Municipalities (Amendment) Act, 1942 (U. P. Act VIII of 
1942). 

The Whole Act 
except the 
clause (b) and 
(c) of section 2 
and section 4 

The U. P. Hindu Women’s Rights to Property (Extension to Agricultural 
Land) Act, 1942 (U. P. Act XI of 1942). 

The Whole Act  

 

 



The U. P. Municipalities (Second Amendment) Act, 1942 (U. P. Act XIII of 1942). 
The Whole Act 

The U. P. Shri Badri Nath Temple (Amendment) Act, 1942 (U. P. Act XV 
of 1942) 

The U. P. District Boards (Third Amendment) Act, 1942 (U. P. Act XVI 
of 1942) 

The Whole Act 

The Whole Act 

The U. P. Municipalities (Third Amendment) Act, 1942 (U. P. Act XVII 
of 1942) 

The Whole Act 

1943 

The U. P. District Boards (Amendment) Act, 1943 (U. P. Act II of 1943). 

The U. P. Encumbered Estates (Amendment) Act, 1943 (U. P. Act XI of 
1943). 

 

 

The Whole Act 

 

The Whole Act  

The U. P. Municipalities (Amendment) Act, 1943 (U. P. Act XI of 1943). 

The U. P. Sugar Factories Control (Amendment) Act, 1943 (U. P. Act XII 
of 1943). 

The whole Act 
 

 

The whole Act 

1944 

The Co-operative Societies (U. P. Amendment) Act, 1944 (U. P. Act I of 
1944). 

 

 

The Whole Act 

The Police (U. P. Amendment) Act, 1944 (U. P. Act II of 1944).  

The Whole Act 

The U. P. Fire Services Act, 1944 (U. P. Act III of 1944). 

 

 

The Whole Act 

 

 



 

The U. P. Town Improvement (Amendment) Act, 1944 (U. P. Act VI of 
1944). 

 

 

The Whole Act  

1945 

The U. P. Municipalities (Amendment) Act, 1945 (U. P. Act I of 1945). 

The U. P. Sugar Factories Control (Amendment) Act, 1945 (U. P. Act III 
of 1945). 

 

The Whole Act 

 

 

The Whole Act  

The U. P. Badri Nath (Sanitation and Improvement) Act, 1945 (U. P. Act 
V of 1945). 

The Kanpur Urban Area Development Act, 1945 (U. P. Act VI of 1945). 

The Whole Act  

 

The Whole Act 
as amended by 
the Kanpur 
Urban Area 
Development 
Board 
(Amendment of 
Constitution) 
(Act II of Act, 
1948)  

The U. P. Roadside Land Control Act, 1945 (U. P. Act X of 1945).  

The Whole Act 

1946 

The Lucknow University (Amendment) Act, 1946 (U. P. Act I of 1946). 

The Agra University (Amendment) Act, 1946 (U. P. Act II of 1946). 

 

 

The Whole Act 

 

The Whole Act  

The U. P. Encumbered Estates (Amendment) Act, 1946 (U. P. Act IV of 
1946).The Agra University (Second Amendment) Act, 1946 (U. P. Act V 
of 1946). 

The whole Act 

The whole Act 

 


